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Exrort 0 JOTE MiLL BrArzs AND Ac~
cessomars (INsPECTION) RuULEs, 1978
AND REVIEW AND ANNUAL REPORT OF
HANDICRAFTS AND HANDLOOMS ExPORTS
CorpoRATION OF INDIA Lap, New
Dewur erc. ror 1877-78.

‘'THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to
lay on the Table—

(1) A copy of the Export of Jute
Mill Spares and Accessories
(Inspection)  Rules, 1979
(Hindi and English versions)

+ published in Notification No.
S.0. 939 in Gazette of India
dateq the 17th March, 1979,
under sub-section (3) of sec~
tion 17 of the Export (Quality
Control and Inspection) Act,
1863, [Placed in Library. See
No. LT-4197/79].

(2) A copy each of the following
o papers (Hindi and English
.- versions) under sub-section
(1) of section 619A of the

" OCompanieg Act, 1856:—

(i) Review by the Government
on the working of the
Handicrafts and Handlooms
Exports Corporation of
Indip Limited, New Delhi
and of jts subsidiary, the
Central Cottage = Industries
Corporation of India Limit-
ed for the year 1977-78,

(n) Annual Report of - the
Handicrafts and Handlooms
Exports Corporation of
Indja Limited, New Delhi

. and-of ity subsidiary, the .

. & Centra] Cottage - Industries
- Corporation of India Limit.
" ed for the yﬂr 1877-178,
“slong with the Audited
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 “Accounts and the comi-
ments of the Comptroller
and Auditoy Genera] . there

" on. ° [Placed in Library.
See No. LT-4188/79].

CERTIFIED ACCOUNTS AND REVIEW

THEREOPF OF Drrur TransporT Cor-

PORATION FOR 1976-76 WITH A STATE-

MENT FOR DELAY AND REVIEW AND

ANNUAL REPORT OF INDIAN Roap ConN=-

STRUCTION CORPORATION Ltp., NEW
DELHI POR 1976-77

12 hrs.

| uW a1 ww e Ware € e W
(st wrin wmw) : weps AR, ATOAT TR
% ﬁ'ﬁlﬁrﬁﬁrmmuﬁrvmg

{1)mmmwfu'r‘aw 1963 ¥t
WTr 103 % I9ETY (2) F WA
| EEFAT O AATH B A9 1977-78
# afes @@ (fdY deor) o
uF %y Far 39 9T q@T
wferde |

[Placed in Ltbrar-y See No. LT-
4109/79].
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[Plaeed in Library su Kn LT!-
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[Placed in Library, See No. LT-
4201/79].

MR. SPEAKER: Mr,
Bosu.

Jyotirmoy

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
following reports of the Committee
on Public Undertakings..

MR. SPEAKER: No, no, not that.
You have raised some objection in
respect of item No. 5.... You have
s many subjects,

SHRI JYOTIRMOY BOSU: You see,
Sir, this sub-item No. (2), The year
undey reference is  1975-76. How
many times you have cautioned and
warned the Ministers to see that
things are done promptly?

MR. SPEAKER: When the Audit
comes, there is always some difficulty.

SHRI JYOTIRMOY BOSU: Then
you come to - sub-paragraph (iii).
Your clear direction is that the stete-
ment showing the reasons
delay should be circulateg earlier to
the Members so that they can have
a look at it. If has not been done.

© You kindly see.

MR, SPEAKER: You are right.

SHRI JYOTIRMOY BOSU: It has
not bheen done, You ask their expla-
nation, .

MR, SPEAXER:- Mr. Minister, I am
addressing you generally, Whenever
. there is.adelay, the rule requires

for the’

CHAITRA 9, 1901 (SAKA) _ Wid  sag
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youtosﬁvethemmnsforthb'dm'
and that should be circulated to the
Members, It°ls not being done.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Sir,
A statement is tabled explaining the
reasong for the delay. But if it is your
desire, it will be circulated.

SHRI JYOTIRMOY BOSU.: We see
vour directions gre always thrown
into the waste-paper basket by the
government.
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[Placed in Library. See No. LT-
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